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NAME OF THE COMPANY: M/s. PTC India Financial Services Ltd.
V/s.
M/s. R.S. India Pvt. Ltd. & ors.

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the
Companies Act 2013.
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Order

The order on the application for investigation were reserved on 7-9-2016 which
are under preparation.

2. Learned counsel for the applicant has undertaken that no Board meeting would
be held without prior permission of the Tribunal.

3 List the application after the pronouncement of the order on 26-9-2016.
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